81 TEM NO 69 COURT NO. 7 SECTION 111
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL D.NQ(s). 1174 OF 2008
(For prel.hearing)

COW SSI ONER OF CUSTOMS, CHENNAI Appel I ant (s)
VERSUS
M S TOYOTA TSUSHO PVT. LTD. Respondent ( s)

(Wth appln(s) for condonation of delay in filing appeal)
Dat e: 25/02/2008 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE S. H KAPAD A
HON BLE MR JUSTI CE B. SUDERSHAN REDDY

For Petitioner(s) M. M Chandr ashekhar an, ASG
M. P. Narasi mhan, Adv.
M. B.V. Bal aram Das, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.
I ssue notice.

[ SUVAN WADHVA] [ MADHU SAXENA]
COURT MASTER COURT MASTER



